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MINISTRY OF INDUSTRY
(Department of Small Scale Industries and Agro Rural Industries)
NOTIFICATION
New Delhi, the 21st January, 1992

8.0. 60(E).—1he following bye-laws further to amend the Coir Board (Services) Byc-laws, 1983,
made by the Coir Board, in exercise of the powers conferred by sub-section (i) of section 27 o
Industry Act, 1953 (450f1953). rcad with byeclaw 150f the Coir Board (Transaction of Business, Condition
of Service of Employees and Maintenance of Accounts) Bye-laws, 1955 and confirmed by the Central
Government are hereby published as rcquired by sub-section (2) of section 27 of the said Act, namely :—

(1) These bye-laws may be called the Coir Board (Services) sccond amendment Bye-laws, 1990,
(2) They shall come into force on the date of their publication in the Official Gazette.

2. In the Schedule to !hn Coir Board (Services) Bye-laws, 1983, the following entries stall b2 added
namely :(— .

SCHEDULE
Name of Post No. of CIassrﬁ ation Sc1|c of‘ Pay Whethe, Age limit fnrdi;;
Posts Sclection recruits L
Postornon-
sclection w.d )/‘tca/
Post
B SO T SO B S
s e RSO e r— e - - — - ABIUM FRIA® _(HITv1wy
“Hindi Officer One* Group B Rs. 2000-60p2300- ~ Sclection n}\fﬂt@smegmﬁ, (Business
(1990) EB-75-3200 35 yeamw grsy
*Supject to variation dependent on workload. Govt of India
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Ex 'uccmonul and otheas quallﬁcatmm rcqum,'l f'or Whether ag: and "du:,ahonal Pericd of probation,
direct recruits qualifications prescrib:d  for if any,

dircet recruits will apply in

the case of promottees

L, 8 9

Essential:
Master's degree of a recognised University No. 2 Years
or equivalent in Hindi with English as a
subject at the degree level,
OR

Master's degree of a recognised University
or equivalent in English with Hindiasa
subject at the degree level,

OR

Master's degree of a recognised University
or equivalent in any subject with Hindi and
English as a subject at the degree level,
OR
Master's degree of a recognised University or
cquivalent in any subject with Hindi medium
and English as a subject at the degrec level.
OR
Master’s degree of a recognised Universily
or cquivalent in any subject with Engish
medium and Hindi as a subject at the degree
level.

(ii) 5 years exporience of terminological work in
Hindi and/or Translation work from English
to Hindi or vice-versa, preferably of technical
or scientific literature, or
5 year's experience of teaching, rescarch,
writing or journalism in Hindi.

NOTE 1 : The qualifications arc relaxable at the
discretion of the appointing authority in case of
candidates othcrwise weil qualified.

NOTE 2 : The qualifications regarding expericnce are
relaxable at the dicretion of the appointing
authority in the case of candidates bzlonging to the
Scheduled Castes and Scheduled Tribes if, at any
stag: of selection the appointing authority, is of

the opinion (hat sufficient number of candidates

from these communitics posscssing the requisite
experience are not likely to bz available to fill up -
the vacancies rescrved for them.

Desirable: &M‘t‘ o

(i) Knowledge of Sanskrit and/or a Modern Indian
Language. /@) [y
(ii) Adminictrative experience. _ «ss:? n‘?r’“;'[" “"”é"“:r; ;
- < 1= .o oller { Busines
(iii) Experience of organising Hindi classes or s

wuukshops for ncting 'mfl drafting. - "Gmt of India
e e LT o % gwma fawm
! R “ Department of Publicatier
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Method of reeritment whether by dmct IC(_ll or b\f
promation/transfer and pereentage of the vaconcies

In cas2 of rcett. by pronmtmn;dupm ltmu/lrdmﬁ.r
grades from which promotion/d:putation/transfer

to be filled by various methods to be made
10 I
Pramation or by transfer on deputation failing Promotion: Hindi Assistant or) Hindi Translator

the scale of pay of Rs. 1490-2300 with cight vears

which by direct rectt.
regular service in the grade.

Transfer on dzputation:
_Ofﬁf.‘ers from th: Central/State Governmzuls,—
(a) (i) Holding analogous posts, or
(if) with 3 years service in posts in the scale of pay
of Rs. 550-800/900 (Pre-revised) or equivalent, or
(iii) with 8 years service in posts in the scalc of pay
of Rs. 425-700/800 (Pre-revise or equivalent; and
(b) possessing the educational equalification laid
down fordirect r2cruits under column 7.

NOTE : Th: principal byz-laws were notifind vide S.0.No. 4481 dated 25th Novembzr 1983 and have baen
amuendzd by S.0. No. 4892 dated th: 19th October, 1985, S.0O. No. 187(E) dated 11th Mirch
1989, S.0. No. 900(E) dated 2nd November 1989, S.0. No. 5(E) dated 2nd January 1990 and

S.0. No. 460(E) dated the 6th June 1990.
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